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Title: Secretary-General reported a message from Rajya Sabha that Rajya Sabha agreed without any amendment to the
Essential Commodities (Amendment) Bill, 2010, The Civil Liability for Neclear Damage Bill, 2010 and passed the
Representation of the People (Amendment) Bill, 2010.

SECRETARY-GENERAL: Madam Speaker, I have to report the following messages received from the Secretary-General of
Rajya Sabha:-

(i) "In accordance with the provisions of rule 127 of the Rules of Procedure and Conduct of Business in the
Rajya Sabha, I am directed to inform the Lok Sabha that the Rajya Sabha at its sitting held on the 27th

August, 2010 agreed without any amendment to the Essential Commodities (Amendment) Bill, 2010
which was passed by the Lok Sabha at its sitting held on the 17th August, 2010."

 

(ii) "In accordance with the provisions of rule 127 of the Rules of Procedure and Conduct of Business in the
Rajya Sabha, I am directed to inform the Lok Sabha that the Rajya Sabha at its sitting held on the 30th

August, 2010 agreed without any amendment to the Civil Liability for Nuclear Damage Bill, 2010 which
was passed by the Lok Sabha at its sitting held on the 25th August, 2010."

 

(iii) "In accordance with the provisions of rule 111 of the Rules of Procedure and Conduct of Business in the
Rajya Sabha, I am directed to enclose a copy of the Representation of the People (Amendment) Bill,
2010 which has been passed by the Rajya Sabha at its sitting held on the 30th August, 2010."

 

I also lay on the Table the Representation of the People (Amendment) Bill, 2010 as passed by Rajya Sabha on the 30 th

August, 2010.

 

 

 

 

 

 

डॉ. मुरली मनोहर जोशी (वाराणसी): अ य  महोदया, मुझे कहना ह ैिक...( यवधान)

अ य  महोदया : आप बठै जाइये. पेपस ले करने दीिजये

â€¦( यवधान)

अ य  महोदया : आप लौग बठै जाइये  पेपस ले करने दीिजये. अखबार नीचे रिखये

â€¦( यवधान)

अ य  महोदया : आप अखबार नीचे रिखये

â€¦( यवधान)

अ य  महोदया : आप जानते ह िक यह संसदीय िश ाचार के िव  है

â€¦( यवधान)

अ य  महोदया : योगी जी, आप बठै जाइये



â€¦( यवधान)

MADAM SPEAKER: Reports to be presented. Dr. Murli Manohar Joshi. Nothing else will go on record.

(Interruptions) â€¦ *

डॉ. मुरली मनोहर जोशी : महोदया, इस सदन म...

MADAM SPEAKER: No, you have to give the Reports of the Public Accounts Committee.

डॉ. मुरली मनोहर जोशी : महोदया, रपोट तो म रखूगंा ...( यवधान)

 

 

 

 


